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FTIT. 4128(3).— FralT TLHIL, TPT TASHNT ATAHIT 1956 (1956 FT 48) (e =aH =oeh
THET Sh ATATTAH gl TAT &) il 1T 3F il IT-8TT (1) BT T&T ATHAT HT TN Fd gU, T THTETT
2T ST % TATq % AgTg I57 & hiegly i § NH-166 F .41, 67.140 & f.#1.145.300 (TATRI-
FIETIE AFAF) TF F -G0S & AT (FTSTHL0/A=E 9Mee? AT 2-A/4-39 FT T AT(R), STALET,
T S TATAT o Al TATST 6 [0 qg G TUTAT ¢ FSraeaht Sferd quia $i= SIqa=t | =37 T &,
UHT S T ST e o SIS =l =TT FeelT ¢ |

FIe AT =ATh, ST 3% GH | Baas g, I At aw &t amr 37 it IT-am7 (1) F e q@arh
TSI % forT UHT qiH 3 ITANT 9% TGS § 7 ATSE=AT F TR il g F THe 3 F Fae =T
AT TR T THAT |

UHT Yol ST qe| I, TA7q SR ATy Teglal & foffad &7 T S&qa hr
SITORTY 3f¥ IHH IHeh YT ATAFR AT 0 SATUIr ST Teqq TTIARTr, S irehal &l AhTd €9 7 g7 FFeT
fafers Teaw T g ST FT SE|Y 7 ST VT i<t § qHars & TETq TAT UHT ST S+ A %
T, TfE FTE BT, TOF Teqm Ty sraede o, Aol g7 AT a7 AT 0 ST Y T 7

SFATATT FHL T |
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ITASH g AT 3T (gaag ARRIT T ALrerr fhar ST ahat 2 |

I AT T AT 3T T IT-TT (2) F N7 Teqw Iierrrey gT ohar T #re ot areer
sfam g |
TH ATEAAT & AT A ATl I F @I 3T T A AT TAFHRT 6 3 HATAT H

AAT

HETY 57 & Hlegly forer § NH166 & .51, 67.140 & f.41.145.300 (TATRII-Fiegrq §F9)
o0 TSI T ST ATeAT H=AT T2 d STaT §3=T atgd i 1 dierg g

TS =T 19 AETY I et &7 71 FegT® |
AT AL H&AT T THTC &Y T FTHA T ATHA
e - ) e | e
L1 2 [ 3 | 4 | 5 [ 6 |
[AT< T ATH: SgaTet |
Vi T AT =TIt |
[1 117 part [Fef [ERE [ 0.0117 &) 0.0117]
2 151 part [E=x |EaRES [ 0.0059 GF9)| 0.0059]
3 74 part [Feft [EaRES [ 0.2016 GF=9)| 0.2016]
VT T AT A (ATEATET) |
4 [[152/B part [Fef = [ 0.005 &) 0.005]
[¥Tia T 919 qoae |
60/A,

5 60/B,62,63,66,71- ([fsft TFE 0.0524 (371) 0.0524
Plot no. 61
60/A,

6 60/B,62,63,66,71- ||Fsft FFE 0.0015 (ZF) 0.0015
Plot no. 62 Part

e &1 7 o |

7 1135 part [l | I 0.01 ()| 0.01|

18 ||385 part ||t | | 0.0997 ZF=9)| 0.0997|

VT T AT AT |

o 1109 part IEEi Rk I 0.025 @R 0.025|

110 ||88/A part |[Frsf || I 0.03 (FF==T9)|| 0.03]

[¥TTe =T ATH: STEEETeT |

[11 212 part it [ [ 0.05 &F=7) 0.05|

[12 239 part =R |Ffr [ 0.05 (ZF)|| 0.0

RTie =T AT AT |

113 |44 part ||ty = | 0.002 @F=)| 0.002]

T 7 AT q=Ta |

[14 1105 part [t = I 0.065 @F=9) 0.065)|

[15 150 part [ [EaRED I 0.0102 G| 0.0102]

[FTie T AT ARATY |

[16 167 part D [F= [ 0.1546 EF9)| 0.1546|

[17 [168 part [Fsft [EakES I 0.01 EFm) 0.01]

¥Tie =T AT T |

[18 1051 part [t [EaREz I 0.106 GF0)| 0.1086]
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[19 [262 part IEE [ [ 0.0057 EF)| 0.0057]
20 [263 part |[Fft [EaRES [ 0.0043 (79| 0.0043]
21 |[265 part (R | [ 0.2653 &) 0.2653]
22 638 part |[Fsf |Fh I 0.0571 GFm)| 0.0571]
[¥TTe T AT ATEE |
23 [180 Part [t [EaRES [ 0.0137 (&F==9) 0.0137]
[¥Tier T AT =0 |
24 /434 Part G [Eikes I 0.01 &= 0.01]
¥TTe T ATH: ST |
|25 151 part |ISEl [EIRED | 0.01 (FF)| 0.01|
26 414 Part [t [EaRED I 0.0799 EF)|| 0.0799)
27 1506 part IEEi Rk I 0.0023 FFT)| 0.0023]
28 /659 Part [Feft EaRES [ 0.015 GFa)| 0.015]
29 1670 part [Frsf [EREs [ 0.0728 G| 0.0728|
[30 703 Part IEEi Rk I 0.101 @) 0.101]
[¥Tie T T GETparst |
[31 115 part =g [EaRES [ 0.0038 GF9)| 0.0038]
[ATTF F A T |
[¥TTe T T4 st |
[32 773 Part D [EiEED I 0.0404 FFT)| 0.0404]
33 794 Part [FRrsf [EiREs [ 0.0696 EFm)|| 0.0696]
34 1795 Part ||t |[F | 0.0897 (zF=)| 0.0897|
[35 796 Part [ [EikEs [ 0.1556 (ZF=)|| 0.1556|
[36 797 Part [t |Fr= | 0.0819 FF)|| 0.0819)
[¥Tie T 19 F&aTe |
137 1710 (738) part  |[=sit |[F I 0.05 (F79)| 0.05|
[38 714 (742) [t |Fr= I 0.01 G| 0.01]
[FTTe T ATH: AT |
139 |1436 Part ||t |EakES I 0.02 (Z#F==9)|| 0.02]
140 1437 Part ||t |[F I 0.03 (F79)| 0.03|
[41 [439 Part =D [Fh= I 0.08 7)) 0.08]
[42 441 Part |[Fsf [Fr | 0.2 EF=9) 0.2]
[43 /450 Part [Fsft |[Fr= I 0.02 EF)| 0.02]
[¥Tie T AT T |
44 135 Part |[Fsf | [ 0.015 &Fm) 0.015|
[45 /47 Part |[Fsf ik | 0.05 EFT)|| 0.0
[46 |48 Part [t |[F=+ I 0.005 @R 0.003]
147 |50 Part ||t [Eakkd | 0.125 (FF=9)| 0.125|
\Tie T ATH: siaTae |
48 217 part |[Fsf [Ff= I 0.005 FF=r)| 0.005]
[49 246 Part [ [EikEs I 0.0044 EF)| 0.0044]
50 1247 Part ||t |l toer | 0.0169 (FF=7)| 0.0169)
[51 [248 part [Feft [EEEES [ 0.0079 (&F=9)| 0.0079)
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[52 15 part R [EakEs [ 0.005 EFT) 0.005|
(e 7 A7 Tve-amae |
[53 |23 Part [t Rk I 0.0183 EF=)| 0.0183]
[54 |[26 Part [t [EaEES I 0.0367 %) 0.0367]
[55 |[28 Part [t [ERRES I 0.035 G=9)| 0.035]
[56 [391 Part [t [EaRES [ 0.0938 (=9 0.0938]
57 |[397/C Part [y | I 0.0432 EF)|| 0.0432]
[58 |[7 Part =D | [ 0.2023 GF=r)| 0.2023]
¥TTe T AT IaTet |
[59 [197 Part [t |fors [ 0.08 (=9 0.08]
[60 1198 Part [t [EaRED I 0.03 EF)|| 0.03|
[61 1199 Part IEEi Rk I 0.02 G| 0.02]
62 [207 Part [Feft EaRES [ 0.16 GFa)| 0.16]
[63 197A Part [t [Fh= [ 0.062 )| 0.062]
| Total| 3.3942]

[®T. 5. NHAI/PIU/SLP/LA/16/3A1]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th September, 2025

S.0. 4128(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-166 in the
stretch of land from Km. 67.140 to Km. 145.300 (Ratnagiri-Kolhapur Section) in the district of KOLHAPUR in the
state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer, Panhala in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-166 in the stretch of land from Km.
67.140 to Km. 145.300 (Ratnagiri-Kolhapur Section) in the district of KOLHAPUR 1in the state of MAHARASHTRA

[State: MAHARASHTRA

||District: KOLHAPUR

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Area
(in Local Unit) (in Hectares)
L1l 2 [ T | I 5 I 6 |
|Taluk: Shahuwadi |
|Village: Chandoli |
|1 “1 17 part “Private ||agriculture ” 0.0117 (Hectare)” 0.01 17|
L2 ||151 part ||Private |lagriculture || 0.0059 (Hectare)|| 0.0059|
|3 “74 part ”Private ||agriculture || 0.2016 (Hectare)“ 0.2016|
[Village: Kerle (Shahuwadi) |
|4 ||152/B part ||Private ||agrucu1ture || 0.005 (Hectare)” 0.005|
|Village: Talvade |

60/A,
5 60/B,62,63,66,71-Plot ||Private Non-Agriculture 0.0524 (Hectare) 0.0524

no. 61

60/A,
6 60/B,62,63,66,71-Plot ||Private Non-Agriculture 0.0015 (Hectare) 0.0015

no. 62 Part

[Village: Nile |
|7 ||135 part ||Private ||agiculture || 0.01 (Hectare)” 0.01|
|8 ||385 part ”Private ||agriculture || 0.0997 (Hectare)“ 0.0997|
|Village: Walur |
|9 ||109 part ||Private ||agriculture || 0.025 (Hectare)” 0.025|
|10 ||88/A part ”Private ||agriculture || 0.03 (Hectare)“ 0.03|
[Village: Jadhav Wadi |
|11 ||212 part ||Private ||agriculture || 0.05 (Hectare)” 0.05|
|12 ||239 part ”Private ||agriculture || 0.05 (Hectare)“ 0.05|
|Village: Chanwad |
|13 ||44 part ||Private ||agriculture || 0.002 (Hectare)” 0.002|
|Village: Sasegaon |
|14 ”105 part ”Private ||agriculmre || 0.065 (Hectare)” 0.065|
|15 ||50 part ||Private ||agriculture || 0.0102 (Hectare)” 0.01 02|
|Village: Bhairewadi |
|16 “167 part ”Private ||agriculmre || 0.1546 (Hectare)” 0. 1546|
|17 ||168 part ||Private ||agriculture || 0.01 (Hectare)” 0.01|
|Village: Gogave |
|18 ”1051 part ”Private ||agriculmre || 0.106 (Hectare)” 0.106|
|19 ||262 part ||Private ||agriculture || 0.0057 (Hectare)” 0.0057|
|20 ||263 part ||Private ||agriculmre || 0.0043 (Hectare)“ 0.0043|
21 ||265 part ||Private |lagriculture || 0.2653 (Hectare)|| 0.2653]
|22 ||638 part ||Private ||agriculture || 0.0571 (Hectare)” 0.0571|
|Village: Wadicharan |
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123 ||180 Part ||Private lAgriculture || 0.0137 (Hectare)|| 0.0137|
|Village: Charan |
|24 “434 Part “Private ||Agriculture ” 0.01 (Hectare)“ 0.01|
|Village: Donoli |
|25 ||151 part ”Private ||agriculture || 0.01 (Hectare)” 0.0l|
126 |l414 Part |[Private lAgriculture || 0.0799 (Hectare)|| 0.0799]
|27 “506 part “Private ||agriculture ” 0.0023 (Hectare)” 0.0023|
|28 ||659 Part ||Private ||Agricu1ture || 0.015 (Hectare)” 0.015|
|29 “670 part “Private ||Agriculture ” 0.0728 (Hectare)“ 0.0728|
130 |[703 Part |[Private lAgriculture || 0.101 (Hectare)| 0.101]
|Village: Khatalwadi |
|31 “1 15 part ”Private ||agriculture || 0.0038 (Hectare)“ 0.0038|
|Taluk: Panhala |
|Village: Awali |
32 |[773 Part ||Private lAgriculture || 0.0404 (Hectare)|| 0.0404]
133 794 Part ||Private lAgriculture || 0.0696 (Hectare)|| 0.0696|
|34 ||795 Part ”Private ||Agricu1ture || 0.0897 (Hectare)” 0.0897|
135 |[796 Part ||Private lAgriculture || 0.1556 (Hectare)|| 0.1556|
136 1797 Part ||Private lAgriculture || 0.0819 (Hectare)|| 0.0819)|
|Village: Dewale |
|37 “710 (738) part ”Private ||agriculture || 0.05 (Hectare)“ 0.05|
|38 ||714 (742) ”Private ||agriculture || 0.01 (Hectare)” 0.0ll
|Village: Borpadale |
|39 “436 Part ”Private ||Agriculture || 0.02 (Hectare)“ 0.02|
|40 ||437 Part ”Private ||Agriculture || 0.03 (Hectare)” 0.03|
|41 ||439 Part ”Private ||Agriculture || 0.08 (Hectare)” 0.08|
|42 ”441 Part ”Private ||Agriculture || 0.2 (Hectare)“ 0.2|
|43 ||450 Part ”Private ||Agriculture || 0.02 (Hectare)” 0.02|
[Village: Navali |
|44 “35 Part ”Private ||Agriculture || 0.015 (Hectare)“ 0.015|
|45 ||47 Part ”Private ||Agriculture || 0.05 (Hectare)” 0.05|
|46 ||48 Part ”Private ||Agricu1ture || 0.005 (Hectare)” 0.005|
|47 ||50 Part ||Private ||Agricu1ture || 0.125 (Hectare)“ 0.125|
|Village: Ambawade |
|48 ||217 part ||Private ||agriculture || 0.005 (Hectare)” 0.005|
49 |l246 Part ||Private |Agriculture || 0.0044 (Hectare)|| 0.0044|
50 247 Part ||Private |Agriculture || 0.0169 (Hectare)|| 0.0169]
|51 ||248 part ||Private ||agriculture || 0.0079 (Hectare)” 0.0079|
|52 ||5 part ||Private ||agriculmre || 0.005 (Hectare)“ 0.005|
|Village: Pimpale-Satave |
53 |[23 Part |[Private lAgriculture || 0.0183 (Hectare)|| 0.0183]
|54 |26 Part ||Private |Agriculture || 0.0367 (Hectare)| 0.0367|
|55 ||28 Part ||Private ||Agriculture || 0.035 (Hectare)” 0.035|
56 1391 Part ||Private lAgriculture || 0.0938 (Hectare)|| 0.0938)|
|57 397/C Part ||Private lAgriculture || 0.0432 (Hectare)|| 0.0432)




[T &% 3(ii)]

HILT =T TSI AT

7

|58 ||7 Part ||Private lAgriculture || 0.2023 (Hectare)|| 0.2023)|
[Village: Denewadi |
|59 “197 Part “Private ||Agriculture ” 0.08 (Hectare)“ 0.08|
|60 “198 Part “Private ||Agriculture ” 0.03 (Hectare)” 0.03|
|61 ||199 Part ”Private ||Agricu1ture || 0.02 (Hectare)” 0.02|
|62 “207 Part “Private ||Agriculture ” 0.16 (Hectare)“ 0.16|
|63 “97A Part “Private ||Agriculture ” 0.062 (Hectare)” 0.062|
| Total| 3.3942|

[F. No. NHAI/PIU/SLP/LA/16/3A1]
SHAIKH AMINKHAN, Director
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